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IN THE CENTRAL ADMINISTRATIVGE TRIBUNAL
PRINEIPAL BENCH

RA~196/96

Ma-2187/96
0A-2273/94
Ma~-2188/96

Ney Delhi, this the 30th Day or January,1997

Hon'ble Smt,Lakshmi Swaninathan, Member (3)
Hon'ble Shri R,K, ghooja, Membar (a)
1o Sh,Surinder Kumar Kalia, J.T7.0.

Central Telegraphic Office,
Nay Delhi,

2. 3h.,Prabhu Natnh Srivastava,
j.iCB.ﬂQT‘o.
New Delhi (IIIrd Party) in tne mattar of

{By sdvocate 3h,.K.3.5. Rajan, through proxy
counsel Sh. R.K.Shukla )

1. Sh,Ravinder Kumar Sethi,
s/o Sh,Lskh Raj -Sethi
Teleyraph Mascar, E.Y.D.,Nsuwpalhi.

2, 3hri Durga Singh
s/o Shri Niranjan Lal
Circle Service Telegraphist,
C.T.0. Nau Delhi,

Versus

1. Union of India through the 3ecy,
Ministry aor Communication,
Oaptt,.of Telecommunication, Sanchg Bhawan,
New Delhi,

2, The Chief Gensral Manager Maintenance : o
Northern Melscom Region, Kdwai Bhawan ,
New Delhi,

3. Shri Jai Parkash Sharma,
C.5. Telsgraphist Delhi Circle
on training of Asstt, C/0 the Principle
Regional Talacom,Training Centre
Rajoura District, Patiala(Punjab)

4, Shri Prabhu Ngth Srivastava, C.5.
Telegraphist Delhi Circle on Training of Asstt,

C/0 the Principal Regional Telecom Training
Centrs Rajpura Distt.Patiala(Punjab)

PRDOE R (ORAL)

(Hon'ole Smt.Lakshmi Sua inathan, Member (J)

Shri Surinder Kumar Kalia,applicant 1 in Re A
submits on behalf of himself and Review applicant 2,3n, PN,
Srivastqva that thay do not wish to pursus the R,a, Thig is also -
confirmed oy theg@arned prfoxy counsel for the appli ant s, |

In the abova circumstances,kthis Ref, is dismissed
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